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Principa! Bench, f^ew Delhi

OANo.2765/2004

Thursday, this the 18®' day of November 2004

Hoii'ble Shri Jystice V. S. AgganAfai, Chairman
Hoo'ble Shri S. K. f^aikj ileoiber (A)

f'Jsresh Kumar

Deputy Commissioner of Police
Vlith Battalion. Delhi Armed Police
Maiviya Magar. New Delhi-17

(By Advocate ; Shri Medhanshu Tripathi)

Versus

1. The Union Home Secretary
Ga-A. of India

Mnistry of Home Affairs, Mew Delhi

2. The Lt. Governor, Delhi

3. The Commissioner of Police, Delhi

4. Shri R.S. Gupta,
Retired Commissioner of Police (Delhi)
C/q Commissioner of Police
iP Estate, New Delhi-2

5. Shri S. K. Kain, IPS
Commandant General Home Guards &Civil Defence
C/o Office of the Comrnandsnt Genera! &Home Guards
Raiouri Garden, Nev/ Delhi

..Respondents

..Applicant

Justice y, S. Agg3P//al

Learned counsei for appiicant seeks permission to v^^hdraw the

present application Vv4th penriission to file a better one.

2. Allowed as prayed. Dismissed as withdraw!.

!S.K.-«S!hr^ (¥.S.Atjgarwal)
Wleinfoer (A) aiaimiaii

/sunll/

ay


